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CKN'l'HAJ. A])M]NIS'rHA'r! VK TRfHUNAI.

FHiNCIHAJ. BKNCH, NKW DKJ.HI

OA NO. 15H4/2002

This the Ht.h day of Aiignst, 2(iC)2

HON ' BI.K KB . KIJL!) 1 H K 1 NGH , A4KMBHH ( J )
HON ' BJ. K KH. .y. F. H I NOH , MHMBKK ( A )

Harish Kumar J.amba.

iSenior Yogs, ieaoher,

S/o Bh. Yog FvSj J.amba,
Sarvodya Bs. 1 V i dha 1 ya,

Flot No.b, .Jhandewa 1 au,

New Delhi .-1 1()()()5.

(By Advooate; Bh. Ani l Binghal proxy for
Bh. H.l..BehrT)

Verstis

1. Onion of India through
Ohief Beoretary,

(rovernment of N.O.'!". ,

De1h i .

2. Direotor of Kducation,

Directorate of Kducation,

Govt.. of N.0. 1',

De1h i .

.  . . Appl i cant.

Hesnondenta.

O R I) K R (ORAl.)

l-?y Bh. Ku 1 d i p B i ngh , Membe r ( J )

1.earned proxy counsel for appl i cant submits that there

is some defect in the OA so he wa.nts to withdrav? the OA with

l iberty to fi le afresh within 2 weeks. Accord i ne'l y, he is

permitted to withdraw the OA with l iberty to fi le afresh

within 2 weeks.

f)

(  M.F. BINGH )
Member (A,)

' sd '

(  KUl/.DlF BINGH )
.Member (J)


